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Review of Cases of Removed Casual 
Railway Workers lor May, 1914 Strike

1238. SHRI INDRAJIT GUPTA: 
Will the Minister of RAILWAYS be 
pleased to state:

(a) whether over 5,000 casual Rail
way workers still remain out of ser
vice due to their participation xn the 
strike of May 1974;

(b) whether review of these oases 
is still continuing or has been closed; 
and

(c) by when they will be reinstat
ed?

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
BUTA SINGH): (a) Yes.

(b) and (c). While cases of the 
Casual Labout /Substitutes who are 
still out of job continue to be review
ed, their re-engagemcnt necessarily 
depends on the temporary works and 
their requirement of labour.
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Profit earned by F.A.C.T.

1239. SHRI VAYALAR RAVI: Will 
the Minister of CHEMICALS AND 
FERTILIZERS be pleased to state:

(a) whether the Fertilizers and 
Chemicals Travancore Ltd, Udyog- 
mandal has improved its performance 
and earned profit during the current 
year; and

(b) if so, to what extent?

THE MINISTER OF CHEMICALS 
AND FERTILIZERS (SHRI P. C. 
SETHI): (a) and (b). The overall
production performance ot the two 
units of F.A.C.T. improved during the 
year as indicated below:
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UDYOGAMANDAL:

Ammorium Sulphate l.88,coo 1,64,000
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C O C H I N _ 
Urea 1/05,900 I 53.300

Production of Superphosphate had 
to be limited on account ol lack of 
demand.

Despite the increased production, 
FACT have incurred losses due to in
creases in the cost of inputs and re . 
duction in the final selling prices. The 
exact quantum of losses can be 
accurately assessed only after the 
accounts are finalised at the end of the 
financial year.

Varkala Railway Station, Kerala

1240. SHRI VAYALAR RAVI: Will 
the Minister of RAILWAYS be pleased 
to state:

(a) whether ̂ h e  Varkala Railway' 
Station in Kerala has no amenities 
for the passengers even today; and

(b) if so, what steps have been 
taken in this regard?

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
BXJTA SINGH): (a) All the basic
amenities, such as waiting hall, 
benches, proper lighting arrangements, 
drinking water supply, sanitised 
latrines, booking office, raised plat
forms. with well maintained surface, 
are available at this station. Addi

tional amenities like per class 
waiting room, cover over platform, 
parcel office, passenger shelter, cir
culating area etc. are also provided at 
Varkala Station.

(b) Does not arise.
Companies floated during the last 

three year*

1241. SHRI VAYALAR RAVI: Will 
the Minister of LAW, JUSTICE AND 
COMPANY AFFAIRS be pleased to 
state:

(a) total number of new companies 
floated during the last three years; 
and

(b) how many of them have start
ed functioning?

THE DEPUTY MINISTER IN THE 
MINISTRY OF LAW, JUSTICE AND 
COMPANY AFFAIRS (SHRI BEDA- 
BRATA BARUA): (a) and (b). The 
number of companies limited by 
shares registered under the Companies 
Act, 1958 during the last three years 
i.e.t 1972-73, 1973-74 and 1974-75 is 
given as under:—

No. of compai ks 
Year register* d.

1972-73 • • 2860
1973-74 • • 3777
1974-75 • • i*>99

All but three of these companies 
which ceased functioning during the 
said period, weie at work at the close 
of the period i.e., as on 31-3-1975.

Development of Andhra Pradesh la  
the field of Chemical industries

1242. SHRI Y. ESWARA REDDY; 
Will the Minister of CHEMICALS 

AND FERTILIZERS be pleased to 
state how many new chemical indus
tries have been allotted for Andhra 
Pradesh during the current plan 
period? "




